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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 649/2025 

IN THE MATTER OF: 

UPENDRA SHARMA  APPLICANT 

 VERSUS  

STATE OF U.P. & ORS  RESPONDENTS 

 

REPLY ON BEHALF OF DISTRICT MAGISTRATE, MATHURA 

ALONGWITH AFFIDAVIT.  

MOST RESPECTFULLY SHOWETH: 

I, Chandra Prakash Singh, aged about 55 years, S/o Shri HarishChand Singh 

posted as District Magistrate Mathura UP, do hereby solemnly affirm and 

most respectfully submit the following reply. 

1. That the present reply is being filed in compliance with the Order dated 

18.12.2025 passed by this Hon’ble Tribunal. In pursuance of the 

directions issued therein, a site inspection was conducted and the 

relevant records were examined, and the factual position as 

ascertained during inspection and from official documents is being 

respectfully placed before this Hon’ble Tribunal for its kind perusal and 

consideration. 

2. That in compliance with the Order dated 18.12.2025 site inspection of 

M/s Suncity Hi-Tech Projects Pvt. Ltd. was conducted on 16.02.2026 

in the presence of the project representatives namely Mr. Ashutosh 

Singh (General Manager), Mr. Subhash Singh Goyal (Civil Engineer) 

and Mr. Bhupendra Singh (Estate Manager), who informed  

STATE OF U.P. & ORS
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6

VERIFICATION 

Verified on solemn  affiramation ....... ........ on this 
.........day of 2026 that the content

 

Verified on solemn affirmation ...11... on this...March..... day of 2026 

that the contents of the foregoing affidavit are true and correct to the 

best of my knowldge and no part of this is  false and nothing material 

has been concealed therefrom 

VERIFICATION 

Respectfully submitted before this hon'ble  Tribunal for appropriate 

consideration and necessary as may be deemed fit in the interest of

 justice and environment compliance. 
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